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signed by PEC with Department of Commerce for the year 2015-16, PEC has got a 
study conducted by a professional consultancy firm for preparation of Revival plan 
as per Department of Public Enterprises (OPE) guidelines.

(c) and (d) Though various schemes and programmes are implemented by the 
Ministry, none of them fall within the category of flagship programmes. 

(e)	 The Government regularly reviews the performance of CPSEs to strengthen 
them. 

Subsidy to small industries

†640. MAHANT SHAMBHUPRASAD JI TUNDIYA: Will the Minister of 
COMMERCE AND INDUSTRY be pleased to state:

(a)	 whether Government provides subsidy on interest and other benefits to 
industries having business turn out of more than ` 100 crores; and

(b)	 if so, the plan envisaged by Government for the industries having business 
less than ` 100 crores?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND 
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) and (b) Department of 
Industrial Policy and Promotion (DIPP) does not have any specific Scheme to provide 
subsidy on interest and other benefits to industries having business turnover of either 
more than or less than ` 100 crores. DIPP provides subsidy on interest and other 
benefits to industrial units under North East Industrial and Investment Promotion 
Policy (NEIIPP), 2007 for eight States of North Eastern Region and Special Package 
Scheme for Special Category States of Jammu and Kashmir, Himachal Pradesh and 
Uttarakhand regardless of the business turnover. 

Stalled projects in the country

641. SHRI HUSAIN DALWAI: Will the Minister of COMMERCE AND 
INDUSTRY be pleased to state:

(a)	 when is a project identified as a stalled project, the details of parameters 
used to determine stalled projects;

(b)	 how many stalled projects are there in the country, as per the criteria identified 
above, industry sector-wise, year-wise details thereof;

(c)	 whether steps have been taken to identify the reasons causing projects to be 
stalled, the State-wise details thereof;

† Original notice of the question was received in Hindi.


